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Office Notes 	 Orders of Tribunal 

an orer ci. stay. 	if bh 

a2P11C ant uiti:nat nlv succe 

Ln his ap lication, he can 

undoubt edly be compans at ed 

nancy. Jhen thc is so, t.1 

nandata of 3action 24 of t 

ct prohibits us froi grn 

tho intaria crer of-tcy 

sought by the app7iccnTh 

11 	 rreat respect to the Uyder 

Hnch, we find it difficul+ 0  

paruade ourselves with th 

interii order made in th ca 

of njaneyu1u and make C 

icr order in the cc e of the 

iocliccnt. 

In CL: ight of 	our above 

discusion, we hold that the 

itarim stay sought by the 

applicant is liable to be 

rejacted.'J, therefore, rejcc 

CL: unteria stay souc:bt by h: 

cp'iIc ant.. 
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Orders of Tribunal 

ssug notices to he 

respondm ts making them ret'Jrn:1e 

by 19-11--1986. Call tbts Ce op 

26-11-1 9fl6 in th c 'T5 not r'ady 

for herinq. 	 - J 

I 
TE CHI1A() 

26-11-1986. 

.tpplicant by Sri L.Srikantarao 

for Sri Yoganarasinha. 	espondents 

by Sri 	.Vasu!evarao for Sri 

_LVG 

; ((( 

ç 	ILI( 7L 	
- 	I 

ILl 

1,1.1987 

Pad:narajaiah. 

Sri Srikantaracorays for tine. 

Sri Vasudevaroo has no objections  

Post this case for hearincr 

on 1.-1-1667. 

VJCS-CAJcp 

CHRKRJLfSN 

Shri L. Srikant Rao for'  the 
applicant. Shri NJ.Basavaraju for 
Shri M.S. Paclmarajaiah for the 
Respondents. Shri Srikant Rao 
files rejoinder to the statement of 
objections filed on behalf of 
respectends. The matter will be 
heard on 4.2.1987. 
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